
183        Written Answers        f RAJYA SABHA ] to Questions 184 
Ills of Eucalyptus Plantation 

869-B. SHRI VISHWA BANDHU 
GUPTA: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) what steps Government are taking to 
rectify the social forestry project and to 
combat the ecological ills facing the villages 
of Karnataka, Gujarat, Haryana and Punjab by 
widespread plantation of eucalyptus tree; 

(b) whether it has been established that 
the Eucalyptus tree is causing degradation of 
land and has been found to dry-up the water 
resources; and 

(c) if so, what Government propose to do 
regarding Eucalyptus plantation programme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA): (a) Guidelines 
have been issued to the States to avoid 
monoculture of Eucalyptus by intimately 
mixing with other indigenous species. Eu-
calyptus may be planted depending upon soil, 
climatic and socio-economic  factors to  
combat ecological ills. 

(b) Of late, there has been criticism that 
large scale planting of Eucalyptus causes soil 
degradation and drying up of the sub-soil 
water. But this has not been scientifically 
established 

(c) As in  (a)  above. 

Supersession    of    Municipal  Corpora-
tions 

@@869-C. SHRI SURESH KAL-
MADI: SHRI S. W. 
DHABE: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) how many municipal corporations stand 
superseded or dissolved by State 
Governments at present; 

 

(b) what are their names, State-wise. 

(c) since when they stand dissolved or 
superseded; and 

(d) by when the elections are likely to 
take place in respect thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS AND IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AF-FAIRS      (SHRI     
MALLIK ARJUN): 
(a) to (d) Information is being collected and 
will be laid on the Table 
of the House. 

 
Previously     Unstarred     Question  587, transferred from 3rd May, 1984. @@Previously 
Unstarred Question    650 transferred from 3rd May, 1984. Previously    Unstarred    
Question   674, transferred from 3rd May, 1984. 



185 Papers Laid [ 4 MAY, 1984 ] on the Table 186 
 

PAPERS LAID ON THE TABLE 

I..Merchant   Shipping   (Life   Saving 
Appliances) Rules, 1982 

12.00 NOON 
II. Merchant Shipping (Radio) Rules, 

1983 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): Sir, I 
beg to lay on the  Table a copy each (in 
English and Hindi)   of the following papers: 
— 

(i) Statement giving reasons for the 
delay in laying the Ministry of Shipping 
and Transport (Shipping Wing) 
Notification G.S.R. No. 769(E), dated the 
21st December 1982, publishing the 
Merchant Shipping (Life Saving 
Appliances) Rules, 1982. 

(ii) Statement giving reasons for the 
delay in laying the Ministry of Shipping 
and Transport (Shipping Wing) 
Notification GSR No. 15(E), dated the 7th 
January, 1983, publishing the Merchant 
Shipping (Radio)  Rules, 1984. 

[Placed in Library. For I and II See No. 
LT-82981A[84] 

Report and Accounts (1982-83) at the 
Rampur Raza Library, Rampur and 

related papers 

THE MINISTER OF STATE IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL): Sir. I beg to 
lay on the Table: 

(1) a copy each (in English and Hindi) 
of the following papers, under sub-section 
(2) of section 22 of the Rampur Raza 
Library Act, 1975: — ' 

(i) Annual Report and Accounts of 
the Rampur Raza Library Rampur, for 
the year 1982-83, together with the 
Audit Report on the Accounts. 

(ii) Review by Government on the 
working of the Library. 


